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26,08.03

Hon'ble Mr.Justice R.R, K, Trivedi, V,C,
Hon'ble Mr,D.,R, Tiwari, A.M.

Heard Sri A.K. Guar counsel for the review
applicant and Sri P Mathur eounsel for the review
applicabt and Sri A N, Ambhusta holding briaf of
8ri SO Sharma coumsel for the opposite partys .

Learned counsel for the parties have stated

that settlement has bezsn arrived at ctwgen the
= I

o ) afofolic - .
parties and no order is require KfTh' Review Application

is accordingly dismissed as not pressed,

No order as to costs.
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